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id) Puce revision of cine colour posi-
tive film has been kept in abeyancc.

\1 mt,\totion\

\ l  1 OCIATION FOR JODHPUR LIFT 
(ANAL WATER SUPPLY SCHEME

262. SHRI GIRDHARI LAL BHAR- 
GAVA Will the Minister of
PLANNING AND PROGRAMME IM-
PLEMENTATION be pleased to state :

(a) whether the Government propose 
to allocate Rs. 9.54 trores undej Bolder 
Aiea Development Programme foi Jodhpur 
Lift Canal Water Supply Scheme dining 
the year 1990-91;

(b) whether this amount has been pro-
vided to the State Government;

(c) if not, the reasons therefor; and

(d) the time hy which the amount 
likcl> to be m:ide available ?

THE MINISTER OF STATE IN THb 
MINIS I RY OF PI ANNING AND PRO- 
IrUAMMH IMPLEMENTATION (SHRI 
H. R. BHARDWAJ) . ia) No, Sii.

ib)to  (d) Do not arise.

PROMOTION OF SMAl I. SCA1F 
INDUSTRY

2<>3. SHRI GIRDHARI LAL BHAR- 
GAVA Will the PRIME MINISTER 
he pleased to state :

(a) whether the Government had eailiei 
started an\ scheme for promotion of small 
stale industry

(b) if so, the amount of grants provided 
duiinj’ the last thiee years of its operation:

(c) whether this- scheme has been dis-
continued from Septemoer 30, J 988;

(d) if .so. the reasons therefor:

(e) whether the Government propose 
to provide grants to those industrialists 
who had taken effective steps (o set up in-
dustries under this scheme by Septembei 
10. 1988 but the allocation of the grant 
was not made by that time; and

tf ) if not, the reasons therefor ?

'IHE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (PROF. P .J. 
KURIEN) : (a) to (f) Under the Central 
Investment Subsidy Scheme, 1971 entre- 
pieneurs setting up indust ra l units in the 
tent rally declared backward areas were 
eligible for graded rates of subsidy on 
their fixed investments. The scheme was 
applicable to small scale units as well.

The reimbursements made under the 
scheme to the States;Ut.i.>n Terutories du-
ring the last three years are as follows :—

Year 'Rs. in crores)
1988-89 154 97
1489-90 81.30
1990-91 127.41

The schcme has been discontinued w.ef. 
30th September, 1988. However, the State 
Governments,1 Union Teiriiorv Administra-
tions weie advised ihat p lyment made upto 
30-9-1988 in respect of non-manufacturing 
activities and 31-12*J989 in respect of 
mamifactunng activities piovidcd the pro-
tects weie apioved before 30-9-1988 
would be eligible for reimbursement by 
the Cenual Government.

|In  Itsh|

TAKE OVER OF KF.LTRON

264. SHRI VS. VIJAYARAGHAVAN: 
Will the PRIME MINISTER be pleased
10 state ■

(a) whether the financial position of 
the Kerala State Electronic Development 
( orpoiation (KEITRON) has improved 
aflei a part of it being taken over by the 
Union Government;

(b) if so, the details t’lereof:

(c) whethei the Union Government 
piopose to take full contiol of KEITRON;
and

(d) if so, the details thereof ?

THE MINISTER OF STATE IN THE 
MINISTRY OF PERSONNEL. PUBLIC
11 RIF.VANCES AND PENSIONS iSHRI-
MATI MARGARET ALVA) : ’ (a) and
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(b) Tbe Union Government has not 
taken over any part of the Kerala State 
Electronic Development Corporation (KEL- 
TRON). However, two organisations, 
namely, Electronics Research and Develop-
ment Centre (ER&DC), Trivandrum and 
Electiomcs Test and Development Gcntie 
(ETDC), Trivandrum which were being 
managed by KELTRON have been taken 
over by the Union Government in 1988. 
ER&DC was an aulonomwus scientific 
society established by Government of 
Kerala under the Charitable Act. The 
ETDC was established with the financial 
assistance from the State and the LTnion 
Government. These iwo units were not 
part of Keliron but »vere onlv managed 
by KELTRON.

(c) No Sir.

(d) Does not arise.

DEPARTMENT OF SPACE 

DEVELOPMENT OF PSI.V

265. SHRI V. S VIJAYARAGHAVAN: 
Will the PRIME MINISTER be pleased' 
to state :

(a) the progress made in the develop-
ment of Polar Satellite Launch Vehicle 
(PSLV): and

(b) the time by which its test flight Is 
hkel> ti> be conducted *’

THE MINISTER OF ST \TL IN THF 
MINISTRY OF PERSONNEL, PUBLIC 
GRIEVANCES AND PENSIONS (SHRI-
MATI MARGARET ALVA) : (a) and (b) 
Significant pi ogress has been achieved in
• lie development of Polar S.itc’lite Launch 
Vehicle (PSI.V) which is a four stage 
vehicle capablc of launching 1000 kg 
class satellite into 900 Km polar oibit.

Most of the PSI.V modules such as the 
Inst stiige, solid motor (the tnird largesl 
in the world), liquid second and fourth 
stages, the heat shield, electronic systems 
have been realised and successfully ground 
tested. Further qualification tests of the 
PSLV systems are in progress. The various

facilities for integration, check out and 
launch are ready.

The first developmental flight of PSLV 
is scheduled for launch during 1992.

SETTING UP OF FOOD PROCESSING 
INDUSTRIES IN KERALA

266. SHRI V. S. VIJAYARAGHAVAN : 
Will the Minister of FOOD PROCESSING 
INDUSTRIES be pleased to state :

(a) whether the Government have con-
ducted any study regarding setting up of 
food processing industries in Kerala;

<bt if so, whether the Government have 
.tnv proposal to set up food processing in-
dustries in Kerala making use of its vaned 
.i<!iicultural products; and

(c) if so, the details thereof ?

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD PROCESSING 
INDUSTRIES (SHRI GIR1DHAR GO- 
MANGO) : (a) No, Sir.

(b) and (c) In view of fa) above,
questions do not arise.

CRISIS IN BRICK INDUSTRY IN 
KERALA

267. SHRI V. S. VIJAYARAGHA-
VAN : Will the PRIME MINISTER be
pleased to state :

(a) whether the brick industry in
keiald is facing crisis; and

(b) if so, the measures proposed to be 
taken to help the Industry ?

1 HE MINISTER OF STATE IN THF 
MINISTRY OF INDUSTRY (PROF. P. 
J KURIEN) : (a) No Sir.

(b) Does not arise, in view of (a)
above
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